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Aftairs (IICA), a body established under the Ministry of Corporate Affairs, brought out
the need for having trained CSR professionals who can help corporates to implement their
CSR projects. [ICA has accordingly launched a programme— ‘IICA Certificate Programme
(ICP) in CSR’ as a capacity building programme for CSR professionals. It is a nine month
programme, delivered primarily through an online Learning Management System (LMS).

The first batch of the programme was launched on 13th October 2014.
CSR activities in metropolitan cities of Maharashtra

826. SHRI AJAY SANCHETTI : Will the Minister of CORPORATE AFFAIRS be

pleased to state:
(a) the details of the social responsibilities attended to by the Corporate Sector;
(b) whether there exists any guidelines in this regard;

(c) the details of the work done by the Corporate Sector in the metropolitan towns

of Maharashtra under Corporate Social Responsibility (CSR);

(d) whether there exists a mechanism to take stock of the work done by the

Corporate Sector under CSR; and
(e) if so, the details thereof?

THE MINISTER OF CORPORATE AFFAIRS (SHRI ARUN JAITLEY) : (a) to (e)
The year 2014-15 is the first year of implementation of Corporate Social Responsibility
(CSR) policies by companies under the Companies Act, 2013. Details relating to CSR
activities undertaken by the corporate sector are expected to be available only after annual

statutory disclosures on CSR are made by companies towards the end of the year 2015.

The Companies (Corporate Social Responsibility Policy) Rules, 2014 have been
notified, and these include a format for the report related to CSR to be included in the
report of the Companies’ Board.

Registration of shell companies

827. PROF. M.V.RAJEEV GOWDA : Will the Minister of CORPORATE AFFAIRS
be pleased to state:

(a) whether the Ministry intends to investigate how certain Shell Companies have

been granted registration;



